1 Papers Laid

RAJYA SABHA
Wednesday the 9th January, 199i|
19th, Pausa, 1912 (Saka)

The House met at eleven of the
: clock. The Vice-Chairman (Shrimati
Jayanthi Natarajan) in the Chair,

PAPERS LAID ON THE TABLE

I Report (Volume Y and H) and
Accounts (1989-90) of the Coal
Indi; Limited, Calcutta and rela-
ted papers

IL Report ang Accounts (1989-90) of
the Central Power Research Insti-
tute, Bangalore and related pa-
pers
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on the Table 2
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I, Report and Accounts (1988-89) of
the Shipping Corporat.on of India
Limited, Bombay ang related
papers.

H. Report and Accountg (1989-90) of
the National Ship Design and Re-
search Centre, Vishakhapatnam
and related papers

Ul Report and Accounts (1989-90) of
the Seamen’s Provideny Fund
Organisation, Bombay and rela-
ted papers.

SHRI KALYAN SINGH KALVI):
Madam, on behalf of SHR] MANU-
BHAI KOTADIA, I lay on the Table:

I (1) A copy each (in Engheh
and Hindi) of the following papers
under sub-section (1) of section
619A of the Companies Act, 1956:—

(a) Thirty-ninth Annual Report
and Accounts of the Shipping
Corporation of India  Lamited,
Bombay, for the year 1988-89, to-
gether with the Auditors’ Report
on the Accounts and the com-
ments of the Comotrolled and
Auditor General of India thereon.

(b) Review by Government on
the working of the Corporation,

(2) Statement (i1n English and
Hind1) giving reasons for the delay
in laving the papers mentioned at
(1) above

[Placed mn Library See No LT-
1676/91]

II A copy each (in Englsh and
Hind1) of the following papers:—

"~ (a) Annual Report and Ac-

~ countg of the Natronal Ship De-

- sign and Research Centre Visa-

- khapatnam, for the year 1989-90,

together with the Auditors’ Re
port on the Accounts
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(b) Review by Government on

the working of the Centre.

[Placed n Library See No LT-
1677/91]

(III) (a) Twenty-fourth Annual
Report of the seamen’s Provident
Fund Organisation, Bombay, for the
year 1889-90

(b) Annual Accounts of the Sea-
men’s Provident Fund Orgaaisation,
Bombay, for the year 1989-90 and
and the Auditor’s Report thereon

(¢c) Review by Government on
the working of the Organisation.

(d) Statement giving reasons for
the delay mn laying the papers men-
tioned at (a) and (b) above,

[Placed 1 Tabrary See No LT-
1988 /91

I, Report ang Accounts (1989-90)
of the IBP Co. Ltd , Calcutta and
Telated papers.

II Report and Accounts (1989-90)
of the Biecco Lawrie Limited,
Caleutta and related papers.

I Report and Accounts (1989-90)
of the Gas Authority of India
Lim'ted New Delhi ang related
papers,

IV, Report ang Accounts (1989-90) of
the Oil India Limited, Dibru-
garh and related papers

V. Report and Accounts (1989-90)
of the Lubrizol Indiz Limited,
Bombay and relateqg papers.

VI Report ang Accounts (1989-90) of
the Cochin Refinaries Limited,
Ambalamugal (Karala), and rela-
ted papers.

THE MINISTER OF STATE IN
THE MINISTRY OF COMMUNICA-
TIONS (DR SANJAY SINGH): Ma-
dam on behalf of SHRI SATYA PRA-
KASH MALAVIYA I lay on the
tablés a copy each (in English and
Hindi) of the following papers under

sub-stetion (1) of section 619 of the
Compantes Act, 1956:—

z

(1) (a) Eighty-second Annua] Re-
port and Accounts of the IBP Co,
Limited, Calcutta for, the Year
1989-90, together with the Auditors’
Report on the Accounts and the
comments of the Comptroller and
Auditor General of India thereon.

(b) Review by Government on
the working of the Company
[Placed in Library See No LT-
2004/91}

(i1) (a) Annual Report and Ac-
counts of the Biecco Lawrie Limi-
ted, Calcutta, for the year 1989-99,
together with the Auditors’ Report
on the Accounts and the comments
of the Comptroller ang Auditor
General of India thereon

(b) Review by Government on
the working of the Company
[Placed in Labrary See No LT
2003 /91]

(i) (a) Annual Report and Ac-
counts of the Gas Authority of
Indig Limited, New Delh: for the
year 1989-90, together with the Au-
ditors’ Report on the Accountg and
the comments of the Comptroller—
and Auditor General of Indig there-
on,

(b) Review by Government on
the working of the Company
[Placed in Library See No LT--
2006/91] .

(iv) (a) Annual Report and Ac-
counts of the Oil Ind:a Limited,
Dijbrugarh, for the yeay 1989-90, to-
gether with the Auditors’ Report
on the Accounts and the comments
of the Comptroller and Auditor
General of India thereon.

(b) Review by Government on
the working of the Company.
[Placed in Library See No. LT-
2007/91]



